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the Shipyard. So far as the Vikram
Sarabhai Space Research Institute is
concerned, that too ig a point which
should be looked into. I think in re-
gard to this questicr, an answer has
already been given. I think the point
that he has made will be looked into.

I now commend that the Bill be

taken into consideration.

MR. CHAIRMAN: The question is:

“That the Bill to authrise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
services of the financial year
1978-79, be taken into considera-
tion.”

The motion was adopted.

MR. CHAIRMAN: We will now take
up clause-by-clause consideratior,

The question is:

“That clauses 2, 3 and the Scheduie
stand part of the Bill”

The motion was adopted.

Clauses 2, 3 and the Schedule were
added to the Bill.

MR. CHAIRMAN: The question is:

.

“That Clause 1, the Enacting For-
mula and the Title stand part of the
Bill”

The motion was adopted,

Clause 1, the Enacting Formula and
the Title were added to the Bill,

SHRI H. M. PATEL: I beg to move:
“That the Bill be passed”
MR, CHAIRMAN: The question is:

“That the Bil] be passed”

The motion was adopted.
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MATTERS UNDER RULE 377

(i) RELIEF MEASURES IN THE CYCLONE
AFFECTED AREAS OF EASTERN PART
OF RaMNAD DistricT, TAMIL Naby

MR. CHAIRMAN: The Private Mem-
bers’ Business has to be taken up at
3.00 p.m. There are eight Members who
have to make a statement under Rule
377. If the House agrees, after these
Members have finished within  5-7
minutes, the Private Members' Busi-
ness will then be taken up. Is it the
pleasure of the House to agree to this?

SOME HON. MEMBERS: Yes.

MR, CHAIRMAN: Shri R. V.
Swaminathan,

SHRI R. V. SWAMINATHAN
(Madurai);: Mr. Chairman, Sir, the
severe cyclonic storm that hit the
Tamil Nadu Coast on 24th November,
1978 has causcd severe damages par-
ticularly in Rameshwaram, Manda-
pam, Pampan, Vethalai and many
villages in Tiruvadanai Taluk in
Ramnathapuram district. The com-
munication system has been disrupt-
ed, Thousands of hutments and
houses have been damaged caus-
ing heavy loss. Thousands of people
have become homeless. It is estimated
that 1000 mechanised fishirg toats and
5000 country boats have been either
washed away or broken into
pieces by the huge tidal waves.
Since fishermen got sufficient warn-
ing in advance, they all brought
boats from the sea to the shore
and left them there, The cyclonic
wind with a speed of more than 150
kms, made the boats dash against
each other anq the boats broke into
pieces. One person by name Shri
Arumugam, aged about 25, lost his liie
while tying his boa in the shore;
another boat dashed;L)im and he was
crushed with his o....’boat. Rains and
galeg crashed the coastal colonies and
destroyed the belongings of the f'sher-
men and fishing nets. Thousands of
valuable nets have been washed away
and lost. Sea water has intruded about
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4 kms. into the villages situated in
the coastal stretch for 50 miles of
Tiruvandanai Taluk, all fishermen’s
families living in these areas have keen
kard hit. The worst affected areas are
Sundara-pandiapatnam, Tiruppalakudy,
Thondi, Nambuthalai, = Puthuppat-
turam, etc. in Tiruvadanai Taluk. There
is acute scarcity for drinking water.
Sea water has stagnated everywnere,
which poses a big problem. Séea waler
has entered into the paddy fields which
has made it uncultivable. Many tele-
phone and electric posts have been up-
rooted. Repairs to the roads is esti-
mated to be Rs. 25 lakhs, Casumalties
and loss would have been very lkeavy
but for the advance and timely steps
taken by the local and district officials
to evacuate the villagers from the low
lying areas to protect them. ¥lowever,
50 viillages were submerged by tidal
waves. It is quite surprising and pawn-
ful to note that even with such severe
cyclonic storm, the rainfall in these
areas wag not sufficient enough to cater
to the needs of the villagers. The zgri-
culturists feel much hardship to carry
on their operations without watar faci-
lities. It is a pity that rclief measures
against drought as well as cyclone da-
mage are to be taken simultaneously
in the Ramnathapuram district. The
Central Government should take im-
mediate relief measures in these areas
to rescue the oseople from the calami-
ties.

(1i) REPORTED SCARCITY OF CEMENT AND
OTHER  BUILDING . MATERIALS IN
Assanm,

., %0 Q"o UFo qEETd (HAHeTs) CowAwW §
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MR. CHAIRMAN: You have to read
the statement. You have just to idilow
strictly what you have given 4o the
Speaker. I think you have gziven it in
English.

SHRI H. L. Ptt JARY: I Jon’t have
the copy in Englis... I‘hls may be taken
as its translation in Hindi.

..MR, CHAIRMAN: No. This is rot

the way - You must be serious in the

House, . -
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SHRI H. L. PATWARY: Yes, Sir.
Under rule 377, I wish to raise the
following matter;

“There is an acute scarcity of ce-
ment, C.I, sheets and iron rods. Hence
the entire development and construc-
tion work of houses for tea garden
labourers and others have been aftect-
ed. As such, a serious situation is pre-
vailing. Moreover, the genera] econo-
mic situation is affected, due to short-
age of salt. Bihar has got more rail
wagong than its quota; but Assam has
not received the same, in spite of the
registration fee deposited. As such, the
whole economic situation has been
affected. In addition, law and order
problems may arise, Hence 1 draw
the attention of the concerned Minis-
ters to this.”

(iii) ATROCITIES ON TRIRALS OF SINGH-
BHOOM, RaNcHI, DUMKA, ETC. DIS-
TRICTS OF CHHOTA NAGPUR,
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